
v I

:.'
.__ 0) ._.

l.4‘. . .t., -
i I

..~, I

"it... .- ’ , -I. .v ‘Z
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ORDER

F t ' ’ ‘ In supersession of all earlier orders, the following Judicial Officers, Rouse Avenue Court Complex, New
t Delhi are here by authorized to act as Link Officers/Courts in the event of their non-availability to dispose of urgent

. mattersl miscellaneous applications filed in the courts, mentioned in column No.1, with immediate effect:-4 .
I

S.No Name of the Judicial l7‘Link Judicial 2"'Link Judicial Officer 3," Link Judicial 4" Linlt Judicial Officer 5" Link Judicial Officer
Officer (Column No.1) Officer Officer

C:l)(CBi)-02 (CBI) O4 (CB1) D5

1 s. Sunena Shanna h_. Rakesh Kumar- Eh. l-iasan Anzar, Spl. Eh. Gagandeep Slngh , Eh. Satlsh KumarArora Eh. Bhuplnder Slngh
pl. Judge(PC Act)(CBi)- lI.S'pl. Judge (PC. udge(PC Act)(CBI)-03 pl. Judge(PC Act) pl. Judge (PC Act) pl.Judge (PC Act) (CBI)-06
1 - -

can-oa (car)-04 (cat)-us (cat)-as
' p_l.Judge(PC Act)(CBi)- pl. Judge(PC Act) pl. Judge(PC Act) pl. Judge (PCAct) pl.Judge(PC Act) pl.Judge(PC Act)(CBl)-07. 2 , .

. I ——— e —
. 3 ' h. Hasan Anzar, Spl. h. Gagandeep Eh. Satish Kumar Aron Eh. Bhuplnder Singh h. Prashant Kumar Eh. Ashwanl Kumar Sarpal

ah - -
pl. Judge(PC Act)

(CBI)-04
(CBI)-05 (CB1)-06

udge(PC Act)(CBI)-03 In pl. Judge (PC Act) pl. Judge(PC Act) Epl. Judge(PC Act) pl. Judge(PC Act)(CBl) 08
(CB1)-D7

_ h.Gagandeep Slngh Fh. Salish Kumar
, pl. Judge(PC Act)(CBi)- Mora Spl. Judge (PC

Act)(CBl)-05

Ehfflhuplnder Slngh
pl. Judge(PC Act)

(CB!)-O6

Eh. Pmshant Kumar
pl. Judge(PC Act) -

(CBI)-07

2  1 Rakesh Kumar-Ill, h. Hasan Anzar, Eh. Gagandeep Stngh , Eh. Satish Kun1arArora Eh. Bhupinder Singh Eh. Pmshant Kumar

4  4.
pl. Judge(PC Act)

h. Ashwanl Kumar Eh. Arvlnd Kumar
arpal pl. Judge (PC Act)(CBl)-10

(CBI)-06

I ' 5 h. Satlsh Kumar Arora Eh. Bhuplnder Stngh
J pl. Judge (PC Act)(CBi)- pl. Judge(PC Act)

5 (ce|)~o7
h. Prashant Kumar
pl Judge(PC Act) arpal

pl. Judge(PC Act)
(CB!)-08

(CB1)-D8

h. Arvlnd Kumar Eh.Mohd. Farrukh
pl. Judge (PC Act) pl. Judge (PC Act](CBI)-11

(CBI)-10

J 6 Eh. Bhuplnder Slngh Eh. Prashant Kumar

6
pl. Judge(PC Act)(CBl) pl. Judge(PC Act)

(CBl]-07

h. Ashwanl Kumar
arpai
pl. Judge(PC Act)

h. Arvlnd Kumar
pl. Judge (PC Act)

(CBI)-10

Eh. Ashwanl Kumar

h.Mohd. Famtkh Ehfianjay Khanagwal,
pl. Judge (PC Act) pl. Judge(PC Act)(CBl)-12

I

- 7 h. Prasltant Kumar h. Ashwanl Kumar. - 'E;51.itiuge(t'>c Act)(CBi)- Emit. . 7 . pl. Judge(PC Act)
(CB1)-OB

(CBI)-O8

Eh. Arvlnd Kumar
pl. Judge (PC Act)

(CB!)-10

Lh.i‘/iuhtl. Fanukh
Epl. Judge (PC Act)
(can-11 '

(CB1)-11

(CBI)-12

h.Sanjay Khanagwal, Ms. Niyay Bindu Spl.
pl. Judge(PC Act) Judge(PC-Act)(CBl)-13

- B

8 h. Ashwanl Kumar Sarpal Eh. Arvlnd Kumar
__,.l pl. Judge(PC Act)(CBi)- pl. Judge (PC Act)

(CHI)-10

Eh.Mohtl. Farrukh
pl. Judge (PC Act)

(CBI)-12

Ehfianjay Khanagwal, . Nlyay Bindu Eh. Sameer Bajpai
pi. Judge(PC Act) pl. Judge(PC Act)

can-13
pl. Judge(PC Act)(CBI)-14

9 l h. Arvlnd Kumar Eh.Mohd. Fan-ukh
. pl. Judge (PC Act)(CBi)- p_l. Judge (PC Act)
10 -(CB1) 11

(CB1)-11

h.Sanjay Khanagwal,
pl. Judge(PC Act)

(CB1)-12

‘Ms. Nlyay Bindu
Spl. Judge(PC Act)
(CB1)-13

h. Sameet-Bajpai i K E
pl. Judge(PC Act)

(CB1)-14

h. Anll Antii
pl. Judge(PC Act)(CBI)-15

1.
M ‘ 10 Eh.Mohd. Farrukh h.S.tn]ay

' pl. Judge (PC Act)(CBi)- Ehanngwal,
11 pl. Judge(PC Act)

(CBl)~12 ‘

s. Niyay Bindu
pl. Judge(PC Act)

ECBI)-13

Eh. Sameer Bajpal
pl. Judge(PC Act)

(CB1)-14 -

En. Anll Antil
pl. Judge(PC Act)

(CBI)-15

Eh. Rajesh Kumar Goel, Spl.
udge (PC Act) (CB1)-16

11 Eh.SanjayKl1ana wal,

ll .

Ms. Nlyay Bindu
pl. Judge(PC Aci)(CBl)- Spl. Judge(PC Act)

Eh. Sameer Bajpai
pl. Judge(PC Act)(cat)-14

En. Anll mun1p . Judge(PC Act) ' Epl. Judge (PC Act)
(CBI)-16

h. Rajesh Kumar Gael. Eh. Mano] Kumar
pl. Judge(PC Act)(CBl)-17

(CBI)-13
i 12 Ms. Nlyay Bindu Eh. Sameer Bajpal

' Spl. Judge(PC Act)(CBi)- pl. Judge(PC Act)
1'3 -(CB!) 14

h. Anil Antll
pl. Judge(PC Act)
CBI)-15

(CBI)-15
Eh. Rajesh Kumar

Act) (CBI)-16 _
oel, Spl. Judge (PC

Eh. Mano] Kumar
pl. Judge(PC Act)

(CB!)-17

Eh. Raghublr Slngh
pl. Judge(PC Act)(CBl)-18

14) A
13 Eh.SameerBa]pal Eh.An_llAntil

' ' pl.Jutlge(PCAct)(CBl)- pl.Jndge(PCAc_t)
(CBI)-15

h. Rajesh Kumar Goel,
pl. Judge (PC Act)

Eh. Mano] Kumar
pl. Judge(PC Act)

(CB1)-17

Eh. Raghublr Singh
pl. Judge(PC Act)

(CB1)-18

Eh. Atul Krishna Agrawal
pi. Judge(PC ACt)(CBi)-19

14 Eh.AnllAntil
. ls. ,. .

kh. Rajesh Kumar
pl.Judge(PC Act)(CBi)- Goel, Spl. Judge

(PC Act) (CB1)-16

h. Manoj Kumar
pl. Judge(PC Act)

(CB!)-17

(CBI)-16

Eh. Raghubir Slngh
pl. Judge(PC Act)

(CB1)-18 _

iSh. Ami Krishna
Agrawal
Spl. Judge(PC Act)

Eh. Naresh Kumar Laka
pl. Judge(PC Act)(CBl)-20

15 Eh. Rajesh Kumar Gael, Eh. Mano] Kumar
pl. Judge (PC Act) (CBl)- ‘ pl. Judge(PC Act)

I6 -(CB1) l7

Eh. Raghublr Slngh
pl. Judge(PC Act)

(CHI)-18

E1...-nut Krishna
Agrawal
(Spl. Judge(PC Act)
(CB1)-19

h. Naresh Kumar L
pl. Judge(PC Act)

(CB1)-20

(CB1)-19

aka Ms. Namrita Aggarwal
Spl. Judge(PC Act)(CBl)-21

16 Eh. Mano] Kumar

l7 '

h.- Ragltublr Slngh
pl. Judge(PC Act)(CBi)- Epl. Judge(PC Act)

[CBl)-18

iSh. Atul Krishna
Agmwal
Spl. Judge(PC Act)

h. Naresh Kumar
aka Spl.
udge (PC Act)(CBi)-
0

Ms. Namrlta Agga

(CB1)-21

l s Neelofer Abida Petveenrwa .
Spl. Judge(PC Act) E/(>1. Judge (PC Act) (cot)-22

".17 Raghuhlr Slngh

. la

Eh. Alul Krishna
pl. Judge(PC Act)(CBi)- Agrawnl

Spl. Judge(PC Act)
(CBI)-19

h. Naresh Kumar Laka
pl. Judge(PC Act)

(CB1)-20

(CB1)-19

pl. Judge(PC Act) _ erveen pi. Judge(PC Act)(CBi)-01
can-21

s. Namrita Aggarwal E45. NeeloferAhida Sunena Shamta

pl. Judge(PC Act)

_ pl. Judge(PC Act)(CBI)
19

18 Eh.Atul Krishna Agrawal h. Nnresl1Kumar
' - aka Spl

ildg?(i'C ACl.)(CBI)-
_ 1' 0

2/ls. Namrlta Aggarwal
pl. Judge(PC Act)

(CB1)-21

s. Neelofer Abfda s. Sunena Sharma Eh. Rakesh Kumar-Ill,
(CBI)-22

‘erveen .' p pl. Judge(PC Act) pl. Judge(PC Act)(CBi)-02
pl. Judge(PC Act)
CB1)-22 .

(CB!)-01

t
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( C)
. _ A 1 erveen $pl.Judge(PC Act) Pl J" E9pl. Judge(PC AcI)(CBl) |s§flil::l';e(PC Act) PL Judge(PC 5,3) (CBI)-01 _ (CB!)-02

(can-21 (CB1)-21

l C ‘_ _ ' 511 h.R k hl<umar-ill Elnl-lrEh_ Namsh Kuma,-1_,a}¢.1_ h/is.Na1fnrlta NeeloferAblda \4s Sunena t larma E - ades PCA I » udgq

O

asan Anzar. Spl.
PC Act)(CBI)-03

20

1 " - .

' m, h. H Anzar, spl. Eh.
M5‘ Nammwggaml ll“ NM°§riA.lfl<lae ls“ E:i.ll:§:lelg'::S Eudselis*l:nA=:)tcBD-03 pl. Judge(PC Acl)(CBl)pl.Judge(PCAct)(_CBl)- (;g§:::)(C$321; e tgémol _ V (C31)-oz ' ' g (CoalAmn Bhardwaj

Block Cases)-01
21

_ ‘ _ - _ h_Aru Bhard a h.Sanjay Bansals Neelofer/\blda ~ Ms Sunena Sharma Eh.Raltesh Kumar Iii, hh.Hasan Anzar,Spl E n W] E- . ' - 3 l.J d PC Act)(CBl) pl. Judge(PC Act)(CBi)
“”°““)'(cB,)s§'§,"J“dge f£§,§“S§"“’° Am (<§lsir';ug§B(PC Am) Judge(PC Amman 0 (C,oaluBl%Ee(lt Cases)-01 (Coal Block Cases)-02(PC Act - . - J - '

22

I s/MLAs cases)

~ '- ' ' - ' V ‘ . hardwajh. Mano] Kumar Nagpal h. Vlkas Dhull Spl. Ms.Geetanjll Goel Eh An!" B
' . - 8 l. J d CAct) pl. Judge(PC Act)

PL Judge (PC ACIXCBD udgqpcg MINCE!) ((lI1BI)El2¢i$;e(l(\l')ipslMLAs (CB1) (Coal Block
(MP 3595) 358$)-01

(Coal Block Cases)-02

Eh.San]ay Bansal Elk Jay Tllafeli
pl. Judge(PC Act](CBI) pl. Judge(PC Act)(ACB)-O2

23

E9 (MpslMLAs‘cases)

h. \"lkas'Dhul'l'Spl. ‘ M$_-Gflelfllllll five!udgqpp [(¢;)(cBi)-23 _ _§pl. Judge(PC Act)
(Mp:/ML'AIs cases) ' I (CBll‘2_‘l

MLAs cases)

Eh. Mano] Kumar Eh~§fl11liY Baflsal
agpal Spl. pl. Judge(PC Ac!)

udge (PC Act)(CBI)-09 (CB1) (Coal Block

l .
Eh. Jay Thareja

pl. Judge(PC Act)
(ACE)-02

s. Deepall shanna
pl. Judge(PC Act)(ACB)-01

24

i t

' (Mpsl
A‘ .Geetan_|li Gael .. ', h. Mano] Kumarpl. Judge(PC Act)(CBi)- naval

4 (Mps/MLAs cases) pl. Judge (PC Act)
(CB1)-D9

s/MLAs cases)

h. Vikas Dhull Spl. h. Jay Thareja
udge(PC Act)(CBI)-23 ‘ pl. Judge(PC Act)

(MpsIMLAs cases) (ACB)-02

ps/MLAs cases) gases)-02

Judge(PC Act)
F15. Deepall sharma

pl.
AC8)-01

.

Eh. Sarlsh Kumar Aron Spl.
udge (PC Act](CBi)-D5

25

(Mp
Eh. Arun Bhardwaj Ehsanjay Bansal

pl. Judge(PC Act)(CBl) pl. Judge(PC Act)
(Coal Block Cases)-01 (CB1) (Coal Block

es)-02

Eh. Jay Thareja Ens. Deepall sharrna
pl. Judge(PC Act) pl. Judge(PC Act)

(ACB)-02 (ACB)-01
Ms.Geetanjll Goel
Spl. Judge(PC Act)

I) 24 (MpsIMl..
h. Mano] Kumar Nagpal
pl. Judge (PC Act)(CBl)-09

(MpslMLAs cases)
'26

l

, ,Cas

Eh.5un_lay Bansal -- Eh.
pl, Judge(PC ACt)(CBl) pl. Judge(PC Act)

(Coal Block‘Cases)-O2 (c
Arun Bhardwaj

Bl) (Coal Block
es)-01

(CB - As
Eases)

l‘Ms. Deepall sharma tdsfleetanjll Gael’ h. Mano] Kumar th. Vlltas Dhull Spl.
lSpl. Judge(PC Act) ' pl; Juclge(PCAct) agpal Spl. udge(PC Ac!)(CBI)-23
(ACB)-O1 (CB1)-24 (Mps/MLAs Judge (PC Act)[CBl)-O9 (Mps/MLAs cases)

ases) (MpsIMLAs cases)
27

-
I

Ms; Deepall st-lam; l1.
Spl. Judge (PC (pct), pl. Judge(PC Act)
(AC8)-01 (ACB)-O2 H

Ens

Jay Thareja i

(CB1)-O9 (Mps/MLAs
ases)

h. Anm Bharrlwa] h. Mano] Kumar Eh. Vikas Dhull Spl. h. Gagandeep Slngh ,
pl. Judge(PC Act)(CBl) agpal _ udge(PC Act)(CBl)—23 pl. Judge(PC Act)(CBl)-04

(Coal Block Cases)-O1 pl. Judge (PC Act) (Mps/MLAs cases)

(A

\- .
"28 h.‘Jay'l'hareja“ , " Ms.

pl. Judge(PC 4ctJ(ACB)- fipl. Judge(PC Act)
2 _ _;‘ , ‘ C

‘i

Deepall sharma

B)-O1
RTFM‘

h.San]ay Bansal h. Vikas Dhull Spl. h. Gagandeep Slngh , Ms.Geetan]li Goel
pl. Judge(PC Act)(CBl) udge(PC Act)(CBl)-23 pl. Jud (PC Act 6 l. Jud

(Coal Bloclg Cases)-02 MpsIMLAs cases) ge ) ,p ge(PCAct)(CBl)-24A Bl‘)-D4 ‘(Mps/MLAs cases)

New Dell_u_shp11 look after the work of the undersigned.

’ ' : 1, V i*.'1. J
»

V ,' ; In th_s‘;'absence of undersigned, next senior most available officer posted atthe Rouse Avenue Court Complex,

@@@¢\a.e<.a(.¢_:g
(ANJU BAJAJ CHANDNA)

Principal District & Sessions Judge-
cum-Special Judge(PC.Act) (CBIJ

Rouse Avenue Count Complex, New Delhi.
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. No'.Link Roster/Spl. Judges/RAQ]$/Gaz./2022/ Fl Q01 C. - l "Ff 3| ¢__ Dated 06 - c Q . Z0 z}

I

|

t‘ Copy fohvarded'dig'itally ftilrirlfomafion to =- '
'; 1. . The Registr-ar'Gene'ral, High Cpurt ofDelhi, New menu.- _l 2. ‘The Pnucipal use-um & _Seqslqns Juclge(HQs), "n; I-Iazari Courts. Delhi.

I .
I

' ‘ ' Copy ion/arded digitally Id; information and necessary action to :- ‘
, .

-

&g-s'>s===>1s1>s"§="s»>!~':—\
12. The P.S/Reader lflundersigned,
13. The!-Ion .'Secretat B AsDem/Ngv Delhi. Y» if $°¢lili0fl$. Rouse Avenue, ’Iis Hazari, Patlala House, Saket, Karkardooma, Rohini & Dwarka Courts,
14. The Lockup In ch Ro A- Brge. use venue Court Complex, New Delhi._ 15- The Police Chowld In-charge. Rouse Avenue Conn Complex, New Delhi. _ Z t 7

I.

-1'.’ ;lI

‘J

.'l0

All Spl. Juz.ges(PC Act) (Cpl/ACB), Rouse Avenue Court Complex, New Delhi.
The Chief Metropolitan Maglstyate, Rouse Avenue Court Complex, New Delhi.
Ihe'ACMM~c*J'i'1i¢ACJ. Rouse (Qvenue Court Complex, New Delhi.
The Director:-l,f._P'rosecutlr.i|, C I, Block No.3, llnd Floor, CGO Complex, Lodhl Road, New Delhi
The Director otProsecutlon. G Vt- of NCT of Delhi, Tis Hazari Courts, Delhi I
Thé Ghlef Pf°5@~I"l°l‘. CB!/AC . Rouse Avenue Court Complex, New Delhi.
The Comuussion-gr of Police Pqllce Headquarter, Delhi.
The Director, Directorate of En orcement, -New Delhi
'l'_he-Director General (Prisons).['1'1har Jail. New Delhi

ll Branch -In-charges, RACC, New Delhi,
The Web-site Committee, 'Ils H}-mu Courts, Delhi,

Principal Distnct & Sessions Judge-
cum-Special Judge(PC Act) (CB1)

' Rouse Avenue Court: Complex, New Delhi


